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Model Scheme for Harijans Develop-
~ ment

4076 SHR] K. PRADHANI: Will the
Minister of HOME A¥FFAIRS be pleased
to state:

(a) whether Central Government

has asked the States to prepare and

t a model scheme for the
development of Harijans; and

(b) it s0, the n"mes of the Btates
which have t aken inrtiative and
shown interest in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SMRI DHANIK LAL MANDAL): (a)

Central Government have not asked
the States to prepare and implement
any model scheme for the development
of Harijans. However, guidelines were
i{ssued to glate Governments by the
Planning Commission and the Ministry,
of Home affairs to identify schemes in
different gector, which can directly
benefit Scheduled Castes, and quantty
in financial and physical terms the tar-
gets from each of the schemes under
general sectors to form Special Com-
ponent Plang for the Scheduled Castes.
The intention is to secure, by this
machanism. adequate flow of funds
from different sectors for the develop-
ment of a significant proportion of the
Scheduled Castes, especially their econo-
mic development, through programmes
appropriate to the various mam occu-
pational categories of the Scheduled
Casteg hike agricultural labourers, lea-
ther workers and ofher artisams,
marginal and small farmers, and urban
decentralised labourers, so as io help
them—cross the poverty line,

(b) The States of Andhra Pradesh,
Gujarat, Haryana, Himachal Pradesh,
Karnataka, Kerala, Madhya Pradesh,
Maharashtra, Manipur, Punjab, Rajas
than, Tripura, Uttar Pradesh and West
Bengal have prepared a Special Com-
ponent for the Scheduled Castes. States
like Bihar and Orissa have alsa decided
to prepare Special Component Plansg

Cloth Produceq by Textiie Mills

4077. SHR1I S. JAGANNATHAN:
Will the Mimister of INDUSTRY be
plessed to state:

(a) the fotal quantity of medium
varieties of cloth produced by texiile
thills for the use of the common man
during last year;

(b) the highest and the Ilowest
price at which such cloth is gvailable
and ‘the quantity avaliable for tom-
mon mban at the highest and lowest
renge; and
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(¢) whether Government have\“""

foungd it feasible tu have the price
printed on every metre of the textile
goods so that the common man is not
duped?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
JAGDAMBI PRASAD YADAV)' (a)
During the year, 1978, 2597 mullion
meters of cloth were produced in me-
dium varieties i.e., varieties using yarns
i counts ranging from 17 to 40s.

(b) There is a large variety of cloth
produced in medium categories and it
is not possible to precisely indicates the
highest and lowest prices and tbe
quantities avajlable at these prices.

(c) At present, mills are required to
print on every metre of cloth ex-mill
price plus excise incidence leaving it to
the consumer to exercise his bargain-
ing power at retail level.

Imue of Replenishment Licences to
National Federation of Industrial

Cooperatives Léd,
4078, SHRI BIRENDRA PRASAD:
Wili the Minister of INDUSTRY be
pleased to state:

(a) whether any  Replenishment
Licences have been issued to the Na-
tional Federation of Industrial Co-
operatives Ltd. against the Export of
Woollen Namdha, Woollen Knitwear,
Nylon Knitwear, HMandicrafts, Hand.
loom and Footwear;

(b) if so, the period for which the
licences were given and its vulue
from January 1989 to December, 1978;

(¢) whether the Ministry is satis-
fied that thesy licences were utilised
pioperly as per the terms and condi-

tions stipulated by the issuing autho-
rity; and

(@) if not, whether Government
have taken any steps against the mis-
utilisation of the above mentioned
licences?

THE MINISTER OF STATE IN

THE MINISTRY OF INDUSTRY
(SHRI JAGDAMBI PRASAD
YADAV)- (a) to (d)., Particu’ars of
import licences are published in the
Weekly Bulletins of Import Licences,
Export Iicences and Industrial Licen-
! ces 18sued by the Chief Contro.lers of
Imports & Exports, New Delhi, copies
of which are available in Parhament
library The information whether
these liecences were utilised properly
as per terms and conditions stipulated
by the issuing authority, s being col-
lected and will tre laid on the Table
of the House.

SC/ST P.CS, Officers in Dethi
Administration

4079, SHRI MAHI LAL: Will the
Minister of HOME AFFAIRS be plea-
sed to state:

(a) total number of Grade-I and
PCg officers in Delhi Administration;
and aumber of SC/ST OMcers out of
them in these Grades, separately;

(b) number of posts reserved for
ST communities and remained un-
filled because of non-availability of
ST candidates; and

(c) whether these unfilieq posts have
been or are being transferred to Sche-
duled Castes candidates; if not, the
zreasoms therefor when the suitable

Scheduled Castes candidatey are avail-
ablg in Delhi Administration?





